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Sh. J.P. Singh, Advocate for the respondent, informed that the application is
S
still pending before the Honble High Court. Hence, court not to proceed in this

matter as outcome of the appeal pending before the Hon’ble High Court of

Uttrakhand may have bearing on this present case.

In view of this, the matter is adjourned to 30" January, 2018. \
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H.F. Chaturvedi, —
Member (Judicial)
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